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UNSTARRED QUESTION NO.1690 
 

TO BE ANSWERED ON THE 10TH MARCH, 2017 
 
 

COMPENSATION TO FAMILIES OF VICTIMS OF URI ATTACK 
 

1690. DR. SHASHI THAROOR: 
  

Will the Minister of DEFENCE    j{kk ea=h     
be pleased to state: 

 

(a)  the details of the compensation and other assistance given to the families 
of the victims of the Uri attack earlier this year; 
 

(b)  whether the Government has taken steps to increase security across all 
military bases across the country; 
 

(c)  if so, the details thereof; 
 

(d)  whether the Government has formed a Committee to consider the way to 
improve base security; and 
 

(e)  if so, the details thereof along with the action taken on the 
recommendations of the said Committee? 

                  
  
                         A    N    S    W    E    R 

 

        MINISTER OF STATE                      (DR. SUBHASH BHAMRE) 
IN THE MINISTRY OF DEFENCE 

      र� ा रा�य मं�ी                  (डा. सुभाष भामरे) 
 
(a)  As per guidelines, Government has approved payment of ex gratia 
lump sum compensation @ Rs.15 lakh each, Death-cum-Retirement 
Gratuity and Liberalised Family Pension to the next of kin (NoKs)  of 19 
martyred soldiers. Besides, payment  of Rs.30 lakh   each from Army Group 
Insurance Fund has also been made apart from payment from various other 
welfare funds. 
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The ex gratia compensation has since been enhanced to Rs.35 lakh.  
The balance amount will be paid in due course. 

 
 

(b) & (c): Security arrangements in military establishments are dynamic 
in nature and are periodically reviewed. The observations and 
recommendations of these reviews are progressively implemented to 
maintain a robust and strong response mechanism to emerging threats. 
 
 

The Defence Services have carried out in-depth analysis of the 
terrorist attacks on their camps/establishments. The shortcomings have 
been identified and necessary measures initiated to prevent recurrence of 
such attacks. These measures inter alia include   spread of security 
awareness amongst all ranks, strengthening of response mechanism, long 
and short term measures to upgrade security infrastructure etc.  

 

(d) & (e): Government had constituted a Committee under the 
chairmanship of Lt. Gen Philip Campose, a former Vice Chief of Army Staff,  
inter alia to examine the existing Standing Operating Procedure for security 
of all Armed Forces establishments; to suggest a model format for security 
audit of armed forces establishments; to recommend short and long term 
measures including introduction of technological solutions and other 
reforms in the present system of security of armed forces establishments. 
 

Based on the recommendations of the Committee and after 
consultation  with Service headquarters,  broad Guidelines for Security of 
Defence Installations have been issued to Services Headquarters. 
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